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IT AATATT HL TR |
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36 afarfem 7 amer 37 i ST-aTT (2) F AT TeAw e gy AT T wre off sneer
sfam g |

= ATAGEAT F AT A+ ATAT G F @i T AT AT HeqT THRT F I FAT o
STAS g AT IAHT [gaagaathal gIaT HLreror o ST Jhar 2 |

TLLAT

ST 57 % AgHETETR Sl # TE-AgHATATE TAasad (TS TISTHNT ST Heior arehr) & ..
198.000 # fo.#T. 213.500 Toheh [oIT ST %l ST AT HLAAT Lgd ATAT HLAAT Algd G T

Tfer e
LIS T ATH: ST fSrer 1 am e HAgHIdT
EQEE] qaeAr gedT qRA AT TRR | g AR || T FT EaEw IR ERT
Hea (EaTT 5TE) (FHRTX)
1 2 3 4 5 6
T T AT TS
UEEIKIEHE CELE]
453 (Old
1 S No443) forsft i 0.6469 (ZF7 ) 0.6469
2 jig)(o'd S.-No. g Qe 1.0276 (ZF7) 1.0276
3 jig)(om SNl g i 0.2235 (zF47) 0.2235
4 222)(0'0' SNl g i 0.3329 (zF47) 0.3329
T T AT TRl
5 12513;)(0'(’ S.No. fi gy F 0.0285 (ZF77) 0.0285
6 ]gf:)(o'd S-No- ey o 0.3938 (37 ) 0.3938
7 12‘:’2)(0"’ S-No. fi gy i T 0.5161 (FFa7) 0.5161
8 1 ;gg)(om S-No-ieq F 0.0763 (FF7) 0.0763
9 1;31)(% S-No-ieq e 2.3169 (FF7) 2.3169
10 1;22)@“ S-No-ieq e 1.6662 (277 1.6662
11 1;:23;(% S-No- i gy F 0.3238 (ZF7) 0.3238
12 1137 (OIld S. No. ||t F 0.1523 (ZFT ) 0.1523
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1322)

1138 (Old S. No.

13 e 0.4194 (%77 0.4194
1320)

14 :]I;?g)(()ld S. No. ﬁ'{ab‘[ﬁ’ 0.0083 (ZFa7 ) 0.0083
1141/Paiki 1 (OId %q%-q—(

s No. 1336/A) ™ o1 ) o

16 1144 (OIld S. No. ﬁ_{'aﬁﬁ' 0.013 (%q%-q—() 0.013
1338)

17 1;22)(O|d S. No. Qe 0.5883 (2F:47) 0.5883

18 ;I;?g)(Old S. No. ﬁ'{‘{.‘[ﬁ’ 0.8053 (ZFAT) 0.8053

19 1168 (Old S. No. fﬁ- 0.0402 (%a‘:é-q-{) 0.0402
1379)

20 1169 (Old S. No. Tfi%f 0.409 (g—a@-q—{) 0.409
1380)

21 1170 (Old S. No. ‘_fi:ef 0.8655 (%—Q@-q-{) 0.8655
1382)

99 :]];;1)(O|d S. No. e Tffa' 0.3789 (%q%-q—() 0.3789

23 1172 (Old S. No. ﬁ_{_aﬁ:a. 0.5762 (%q%-q-{) 0.5762
1392)

24 1;31)(Old S. No. S 0.1688 (2F77) 0.1688

25 1192 (Old S. No. T&f 1.6543 (%q%-q—{) 1.6543
1467)

26 1193 (Old S. No. Tﬁ 0.0777 (%q%-q-{) 0.0777
1486)

o7 1199 (OId S. No. Tﬁ 0.8108 (%q%-q-{) 0.8108
1494)

28 1200 (Old S. No. Tﬁ 0.0617 (%q%-q-{) 0.0617
1495)

29 1201 (Old S. No. Tﬁ 22743 (%q%-q-{) 2.2743
1496)

30 1202 (Old S. No. Tﬁ 0.2742 (%q%-q-{) 0.2742
1497)

31 1203 (Old S. No. Tﬁ. 0.523 (%q%-q-{) 0.523

1498)
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1204 (OId S.

No.

32 URCTE] 0.2082 (%47 ) 0.2082
1500)

33 1205 (Old S. No. TF@’ 0.7523 (%—,;@-q-() 0.7523
1466)

34 1206 (Old S. No. ﬁTTF@' 0.0907 (%—,;@-q—() 0.0907
1465)

35 1221 (Old S. No. F 0.028 (zF2a¥) 0.028
1508)

36 12?5)(0“ S. No. Ti:a. 0.3154 (ZFa7) 0.3154

37 1?2§)(O|d S. No. v 37_i:a. 0.0988 (%—Q@-q-{) 0.0988
1 Id S. No.

38 1?22)(0 dS. No F 0.8186 (3F:a7) 0.8186
1354 (Old S. No. TR

39 1127/B/1/2) o 020991 ) e
1355 (Old S. No. TR

0 Thzzmins) bk o1 ) o

41 ﬁgg)(Old S. No. T@. 0.1395 (%q%-q-{) 0.1395

45 :]]?‘51:)(O|d S. No. i T 0.0217 (FF47) 0.0217
1359 (Old S. No.

43 PN URS:TE] 0.0654 (ZFa7 ) 0.0654

44 1?28)(0“ S. No. T&f 0.0036 (%q%-q-{) 0.0036

45 1?21)(0“ S. No. ﬁ'{?ff& 0.466 (%q%-q—() 0.466
1362 (Old S. No.

16 1?22)(0 dS. No Fr 0.8104 (377 ) 0.8104
1 Id S. No.

48 380 (Old S. No Fr 0.0009 (FF7) 0.0009
1087)
1 Id S. No.

49 111’:8132)(0 dS.No Fr 0.2847 (ZF7T) 0.2847

50 1??2)(Old S. No. i T 0.3133 (3F7) 0.3133

51 1391 (OId S. No. F 1.0265 (3% ) 1.0265
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AT &1 TSTIA AT

1114)

1392 (Old S. No.

52 oo F 0.5866 (gFaT ) 0.5866
53 :]I??g)(()ld S. No. Ti:a. 0.2075 (%q%-q-() 0.2075
54 :]]?gg)(()ld S. No. CIES E!‘T[ﬁ’ 0.5333 (%EF%?J? ) 0.5333
1395 (Old S. No. i
0.4842 (TFAT 0.4842
°5 1127/B/1/1) ™ )
56 1405 (Old S. No. Qe 1.1234 (FFAT) 1.1234
1090)
57 1‘11%)(0“ S. No. 7 F 1.0262 (FF7) 1.0262
58 :]Iggi})(OId S. No. URS:IE] 0.3743 (ZFAT) 0.3743
59 1409 (Old S. No. ﬁ_{_aﬁ:a. 0.3932 (%—Q@-q-{) 0.3932
1092)
60 1416 (Old S. No. ‘_fi:ef 0.4452 (%—Q@-q-{) 0.4452
1098)
61 1417 (OIld S. No. ﬁ_{_aﬁ:a. 1.8503 (%q%-q-{) 1.8503
1097)
62 1418 (Old S. No. F 0.9828 (2#:47) 0.9828
1100)
63 1419 (OId S. No. F 0.3197 (2F:47) 0.3197
1099)
1420/003 (OId S.
0.21 (FFTT 0.21
64 No. 700 Paiki) il ( )
2473 (Old S.No.
0.0062 (FFIT 0.0062
05 1149/B) ™ S
66 935 (OId S. No. Tﬁ 0.0242 (%q%-q-{) 0.0242
1565)
67 936 (OId S. No. F 1.9676 (FFAT) 1.9676
1564)
68 955 (OId S. No. Tﬁ 0.7576 (%q%-q-{) 0.7576
1570)
69 958 (Old S. No. F 0.3072 (3F7) 0.3072
1568)
20 959 (Old S. No. F 0.3128 (3F7) 0.3128

1571)
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960 (OId S. No.

71 1572) F 0.3427 (Z%247) 0.3427

72 961 (Old S. No. F 0.3459 (FFa7) 0.3459
1573)
962 (Old S. No.

73 1576) F 1.116 (FFRT) 1.116

74 963 (Old S. No. F 0.32 (FFaT) 0.32
1577)
964 (Old S. No.

75 1578) F 0.2 GFaT) 0.2

76 965 (Old S. No. F 0.0137 EFa7) 0.0137
1579)

d S. No.

77 968 (Old S. No F 0.1029 (ZF7) 0.1029
1587)

e T AT o

78 1;2)3 (Cld S No. i T 1.5243 (277 1.5243
1155 (Old S No.

79 385 Paik) e T 2.0618 (¥ ) 2.0618
1229 (Old S.No.

80 421 Paik) T 0.5009 (FF7 ) 0.5009
1230 (Old S.No.

81 456/Paik) T 0.6346 (FF7 ) 0.6346
1231 (Old S.No.

82 457/Paik) F 0.3817 FFa7) 0.3817
1236 (Old S No.

83 487 paiki) F 0.0079 EFa7) 0.0079
1237 (Old S.No.

84 486 Paik) F 0.2548 (7)) 0.2548
1238 (Old S.No.

85 491 Paik) F 0.3382 (FFa7) 0.3382

86 lgg? (Old S-No. i T 0.3181 FFa7) 0.3181
1240 (Old S.No.

87 492 Paik) F 1.1103 (FF7) 1.1103
1290 (OId S No.

88 537/) F 0.0391 FFa7) 0.0391
1291 (OId S. No.

89 91 (0ldS. No F 0.5619 (FFa7) 0.5619

492 Paiki)
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1293 (Old S.No.

90 419 Paik) F 0.1335 (FFa7) 0.1335
1295 (OId S. No.

91 402 Paiki F 0.7968 (FFa7) 0.7968

92 15?? (Old S.No. T ST 0.8802 (%37 ) 0.8802

93 ;gg; (Old S No. F 0.2267 (ZF7) 0.2267
1301 (OId S No.

94 309 paiki F 0.0004 (FF7) 0.0004
1302 (Old S.No.

95 309 Paik) F 0.1391 (FF7) 0.1391
1303/001,

96 1303/002 (OId S. F 0.2414 (FFT ) 0.2414
No. 399 Paiki)

97 1304 (Cld S.No. F 1.2601 (ZF7) 1.2601
400)
1305 (Old S No.

98 403 paiki F 0.0047 (FF7) 0.0047
1306 (OId S.

99 No.397) F 0.726 (FF7) 0.726

100 ;32)7 (Old S.No. F 0.2142 (FFT) 0.2142

101 ;ggf (Old S. No. F 0.1798 (FFT) 0.1798
1 Id S No.

102 3323 (Old'S No F 0.0033 EFa7) 0.0033
1314 (Old S No.

103 332) (Old S No F 0.0203 FFa7) 0.0203
1315 (Old S No.

104 334)5 (Old 'S No F 0.2157 (zF7) 0.2157

105 ;g;;s (Old S.No. F 0.9154 (ZF77) 0.9154

106 :1;;)7 (Old S No. F 0.0921 EFa7) 0.0921

107 ;3;;3 (Old S No. F 0.1234 FFa7) 0.1234
1331 (Old S No.

108 322) (Old S No 7 F 0.0121 EFa7) 0.0121




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

1334 (OId S No.

109 e i T 0.007 (ZF7) 0.007
110 ;gg? (Cld S No. e T 0.2788 (FFY) 0.2788
111 ;23)7 (OldS. No. F 0.4712 (FFa7) 0.4712
112 ;‘312? (Old S No. F 0.0141 (FF7) 0.0141
113 ;431:;) (Old S No. F 0.0078 (FF ) 0.0078
114 ;g%z (Old S No. F 0.2641 (FFT ) 0.2641
115 :1322)3 (Old S No. F 0.4619 (ZF77) 0.4619
116 ;?2;1 (Old S No. F 0.178 (ZF97) 0.178
117 gjgf (Old S No. F 0.4438 (F77) 0.4438
118 ;?2)7 (OldS. No. F 0.1405 (ZF7) 0.1405
119 ;’gf (Old S No. i T 0.414 (FF7) 0.414
120 ;g;)g (Old S No. F 0.2456 (ZF7) 0.2456
121 ;’g? (Cld S No. T 0.2238 (FF7) 0.2238
122 ;’?)1 (Cld S No. F 0.8081 (FF7) 0.8081
123 ;?2)2 (Old S No. S 0.5262 (ZF7 ) 0.5262
124 ;j’?;‘ (Old S No. Fr 0.0552 (ZFv ) 0.0552
125 ;?2)5 (Old S No. 7 F 0.4764 (FF7) 0.4764
126 ;gg;as()om S No. F 0.2275 (FFa7) 0.2275
127 ;gg;A()om S No. i T 0.5009 (FF7) 0.5009
128 1388 (OId S. 7 F 0.0505 (ZF7 ) 0.0505
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No.111)

129 ;’g? (Old S No. i 0.1755 (3F7 ) 0.1755

130 ; 2?;) (Old S No. 7 F 0.2467 (ZF7 ) 0.2467

131 :13?3;5 (Old S No. i 1.3622 (3R 1.3622
1397/1, 1397/2 i 0.0261 (%q%‘q-( ) 0.0261

132 1ol s. No. 329) T

133 1398 (Old S. F 0.5906 (FaT ) 0.5906
No.316)
336)
335)

136 1401 (Old S. F 0.0875 (FF7T) 0.0875
No.337)
349)

138 1403 (Old S No. T&f 0.1994 (%q%-q—() 0.1994
348)

139 1404 (Old S No. T&f 0.1524 (%q%‘zr{) 0.1524
362)

140 1405 (Old S No. v a7.‘:@. 0.1008 (%q%-q-{) 0.1008
386)

141 1406 (Old S No. F 0.0431 (FF47) 0.0431
385)

142 1408 (Old S.No. Tﬁ 1.0251 (%q%-q-{) 1.0251
388)

143 1409 (Old S.No. Tﬁ 0.2496 (%q%-q-{) 0.2496
387)

144 1412 (Old S.No. F 0.4827 (47 0.4827
359)

145 1413 (OId S. No. Tﬁ 0.2203 (%q%-q-{) 0.2203
360)

146 1414 (Old S. No. Tﬁ 0.1997 (%q%-q-{) 0.1997
361)

147 ;22)5 (Old S. No. T@. 0.6677 (ZFTT) 0.6677
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1416 (OId S. No.

148 351) F 0.3459 (FFaT ) 0.3459
149 ;‘51(1))7 (Cld S No. F 0.0778 (FFT) 0.0778
150 ;gf)s (Cld S No. F 0.0857 (7 ) 0.0857
151 ;g;f (Cld S No. F 0.0009 (FF ) 0.0009
152 ;?f;) (Old'S. No. F 0.6258 (ZFa7) 0.6258
1659 (Old S.No.
183 reng F 0.3295 (ZF ) 0.3295
28 (Old S. No.
154 862)(0 dS.No F 0.0954 (FFa7) 0.0954
329 (Old S.
155 |o.970) F 0.2266 (ZF ) 0.2266
Id S. No.
156 gi?)(o dS.No F 0.2631 () 0.2631
157 gg;)(om S. No. F 0.0713 (ZF%) 0.0713
334 (Old S.
158 |0 g72) i T 0.9148 (FF ) 0.9148
335 (Old S.
189 | g07) F 0.5962 (F ) 0.5962
160 ggg)(om S. No. F 0.0158 (ZF7) 0.0158
161 ggl)(om S No. F 0.0878 (ZF77) 0.0878
343 (Old S.
162 N0.994) F 0.2082 (%47 ) 0.2082
344 (OId S.
163 |5 006) F 0.3552 (F#7 ) 0.3552
45 (OId S No.
164 39:)(0 d S No Fr 0.5614 (ZF) 0.5614
46 (OId S. No.
165 378)(0 dS.No F 0.0133 (FFa7) 0.0133
166 ggg)(om S No. F 0.2096 (ZF ) 0.2096
167 348 (OId S. No. Fo 0.0149 (ZF7T ) 0.0149
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11

981)

168 352 (Old S No. F 0.121 (FF47) 0.121
989)
990)
991)

171 355 (OId S No. Ti:a. 0.4366 (%q%-q-() 0.4366
992)

172 356 (Old S.No. F 0.0886 (2F47) 0.0886
980)

173 357 (Old S No. F 0.386 (ZF:47) 0.386
993)

174 359 (Old S. No. F 0.0039 (FF47) 0.0039
1007)

175 360 (Old S. No. ‘_fi:@f 0.0952 (g—n@-q—() 0.0952
1009)

176 365 (Old S No. ‘_fi:@f 0.5362 (g—n@-q—() 0.5362
1010)

177 366 (Old S No. T&f 0.6442 (%q%-q-() 0.6442
1011)

178 367 (Old S No. T&f 0.742 (%q%-q-() 0.742
1012)
576 (OId S. No. 0.1217 (%q%-q—() 0.1217

179 1385/B) Tﬁ-

180 22;3 (Old S. No. F 0.0066 (%77 0.0066

181 606 (OId S. No. Tﬁ 1.0303 (%q%-q—{) 1.0303
31/1)

182 gg; (Old S. No. Tﬁ 0.6575 (%q%-q-{) 0.6575

184 28? easte ikl 0.0494 (FFT ) 0.0494

185 2;)2 (Old S. No. F 0.0869 (3F7) 0.0869

186 620 (Old S. No. T@. 0.1587 (%q%-q-{) 0.1587

35)
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622 (Old S. No.

187 |l i T 0.3703 (%) 0.3703
188 gif’ (Old S No. F 0.1391 (FFa7) 0.1391
189 ggf (Old S No. F 0.5892 (3F7) 0.5892
625 (Old S.
190\ r300) F 0.0717 EFa7) 0.0717
191 626 (Old S. No. F 0.1147 (ZF7) 0.1147
1388)
192 23)1 (Old S No. F 0.0027 (FF7 ) 0.0027
2 (Old S No.
193 22) (Old S No F 0.0001 (FF7 ) 0.0001
Id S.No.
194 22;’ (Old S.No F 0.3933 (a7 0.3933
4 (OIdS. No.
195 gg) (OldS. No F 0.5612 (FF ) 0.5612
717 (Old S No.
196|111 paiky F 0.0513 (ZR7 ) 0.0513
718 (Old S No.
197|111 paiki i 0.3618 (ZF7 ) 0.3618
108 ;i’; (Old S No. F 0.0003 (7)) 0.0003
199 ;2)2 (Old S No. F 0.1231 (FF7) 0.1231
200 ::’i)(O'd S No. F 0.014 FF=T) 0.014
736 (Old S No.
201 1?2)(0 d S No F 0.0087 (EFa7) 0.0087
737 (Old S No.
202 1?3)(0 d S No Fr 0.1849 (ZF77) 0.1849
738 (Old S No.
203 1?2)(0 d S No F 0.1009 (FF7 ) 0.1009
739 (Old S No.
204 1] baik) F 0.2731 (FFT) 0.2731
205 :gg)(om S No. F 0.3185 (37 0.3185
206 |[741 (OId S No. F 0.3183 (FF7 ) 0.3183
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121)
207 :g;)(om S No. F 0.1986 (7 ) 0.1986
208 :gg)(om S No. F 0.5128 (FFa7) 0.5128
209 :fg)(o'd S No. F 0.1638 (FF7 ) 0.1638
210 ﬁg)(om S No. F 0.3127 EFa7) 0.3127
211 :g:s)(om S No. F 0.4118 (%) 0.4118
212 ;gf (Old S No. F 0.0698 (ZF77) 0.0698
213 ;2)7 (Old S No. F 0.2468 (ZF77) 0.2468
214 ;g? (Old S No. F 0.0726 (FF7) 0.0726
215 g?? (Old S No. F 0.0693 (FF7 ) 0.0693
216 gi;) (Old S No. F 0.2154 (FFT) 0.2154
217 ;g; (Old S. No. F 0.2181 (FFT) 0.2181
218 ;g)z (Old S.No. F 0.041 FFa7) 0.041
219 gg’f (Old S No. F 0.0107 (FF7) 0.0107
220 :;g)(OId S No. F 0.0111 FFa7) 0.0111
221 :;g)(om S No. F 0.2023 (ZF7) 0.2023
222 Zz)‘o'd S. No. F 0.1799 (FF7) 0.1799
T T AT S&

223 ;8/717) (Old S No. 7 F 0.4737 (FFa7) 0.4737
224 ;3?26) (Old S No. S 0.3698 (ZF7 ) 0.3698
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993 (Old S No.

225 593paiki/2) ol T 0.4878 (3477 0.4878

IEEIEIC AR C ]

222 (Old S No.

226 866)(0 GENO e F 0.0378 (37 0.0378

227 523)(% M T 0.0362 (FFFT ) 0.0362

228 zgj)(om N F 0.0021 (FF2a%) 0.0021

229 zg?)@ld SOl F 0.0848 (377 0.0848

230 533)@” M T 0.0499 (F%77) 0.0499

231 zg;)(om SN e T 0.0098 (FF=a7 ) 0.0098
Total 86.4584

[T. H. NHAI/PIU-Palanpur/2021/Tharad-Ahmedabad/3(a)/3A]
a9 e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 12th November, 2025

S.0. 5161(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/six lane with paved shoulder/eight laning etc.,), maintenance, management and operation of THARAD-
AHMEDABAD EXPRESSWAY(New NATIONAL HIGHWAY No Yet to be Assigned) in the stretch of land from
Km. 198.000 to Km. 213.500 in the district of AHMEDABAD in the state of GUJARAT, hereby declares its intention
to acquire such land

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Second Additional Special Land
Acquisition Officer, Ahmedabad in writing and shall set out the grounds thereof and the Competent Authority shall
give the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all
such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order,
either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
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Brief Description of the land to be acquired with or without structures falling Greenfield Expressway in the stretch
of land from Km. 198 to Km. 213.5 () in the district of AHMEDABAD in the state of GUJARAT

|State: GUIARAT

||District: AHMEDABAD

SI. No. |[|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt 2 [T I 5 | 6 |
|Taluk: Daskroi |
[Village: Kubadthal |
i 1453 (Old S.N0.443) |[Private |INon Agriculture||  0.6469 (Hectare )| 0.6469)
B |l460 (O1d S. No. 447) |[Private |INon Agriculture||  1.0276 (Hectare )| 1.0276|
3 |l462 (O1d S. No. 449) |[Private |[Non Agriculture|| 02235 (Hectare )| 0.2235]
l4 11499 (O1d S. No. 453) |[Private |[Non Agriculture||  0.3329 (Hectare )| 0.3329]
[Village: Kuha |
5 }g?z)(om 5. No. Private Agriculture 0.0285 (Hectare ) 0.0285
6 }g:;‘g)(om 5. No. Private Non Agriculture 0.3938 (Hectare ) 0.3938
7 ig?g)(()ld 5. No. Private Non Agriculture 0.5161 (Hectare ) 0.5161
8 i;gg)(Old 5. No. Private Agriculture 0.0763 (Hectare ) 0.0763
9 g;})(()ld 5. No. Private Non Agriculture 2.3169 (Hectare ) 2.3169
10 ggg)@ld 5-No. Private Non Agriculture 1.6662 (Hectare ) 1.6662
11 };;g)(Old S. No. Private Agriculture 0.3238 (Hectare ) 0.3238
12 };;Z)(Old 5. No. Private Agriculture 0.1523 (Hectare ) 0.1523
13 i gg)(om 5. No. Private Non Agriculture 0.4194 (Hectare ) 0.4194
14 };iz)«)ld 5. No. Private Non Agriculture 0.0083 (Hectare ) 0.0083

1141/Paiki 1 (Old S. . .

15 No. 1336/A) Private Agriculture 0.1669 (Hectare ) 0.1669
16 Egg)(om S. No. Private Non Agriculture 0.013 (Hectare ) 0.013
17 };gg)@ld 5-No. Private Non Agriculture 0.5883 (Hectare ) 0.5883
18 };2(7))(01(1 5-No. Private Non Agriculture 0.8053 (Hectare ) 0.8053
19 };gg)@ld 5. No. Private Agriculture 0.0402 (Hectare ) 0.0402
20 };gg)@ld S. No. Private Agriculture 0.409 (Hectare ) 0.409
21 1170 (Old S. No. Private Agriculture 0.8655 (Hectare ) 0.8655
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11382) [ I [ I
22 } ;;})(Old S. No. Private Non Agriculture 0.3789 (Hectare ) 0.3789
23 };;5)(01(1 S. No. Private Non Agriculture 0.5762 (Hectare ) 0.5762
24 } ;gi)@ld S-No. lprivate Non Agriculture||  0.1688 (Hectare ) 0.1688
25 }iz%(md S-No. I ivate Agriculture 1.6543 (Hectare ) 1.6543
26 Ll‘gz)(Old S. No. Private Agriculture 0.0777 (Hectare ) 0.0777
27 }4113?1)(01(1 S. No. Private Agriculture 0.8108 (Hectare ) 0.8108
28 }ig(s))(OId S. No. Private Agriculture 0.0617 (Hectare ) 0.0617
29 } igé)(Old 8. No. Private Agriculture 2.2743 (Hectare ) 2.2743
30 }ig%(Old 8. No. Private Agriculture 0.2742 (Hectare ) 0.2742
31 }igg)(om 8. No. Private Agriculture 0.523 (Hectare ) 0.523
32 };‘gg)(om S. No. Private Non Agriculture 0.2082 (Hectare ) 0.2082
33 }‘2‘22)(01(1 8. No. Private Agriculture 0.7523 (Hectare ) 0.7523
34 }igg)(Old S. No. Private Non Agriculture 0.0907 (Hectare ) 0.0907
35 géé)@ld S. No. Private Agriculture 0.028 (Hectare ) 0.028
36 g%é)@ld S. No. Private Agriculture 0.3154 (Hectare ) 0.3154
37 ﬁ;g)@ld S. No. Private Non Agriculture 0.0988 (Hectare ) 0.0988
38 ﬁ;g)(om S-No. lprivate Agriculture 0.8186 (Hectare ) 0.8186
39 ﬁ;;‘ /530/1(/15 No. Private Non Agriculture 0.2659 (Hectare ) 0.2659
40 ﬁ;g /g;i(/ig No. Private Non Agriculture 0.1869 (Hectare ) 0.1869
41 ﬁ;g)(Old S. No. Private Agriculture 0.1395 (Hectare ) 0.1395
42 ﬁig)(Old S. No. Private Non Agriculture 0.0217 (Hectare ) 0.0217
43 ﬁig /(AC;M S. No. Private Non Agriculture 0.0654 (Hectare ) 0.0654
44 ﬁgg)(om S-No. lprivate Agriculture 0.0036 (Hectare ) 0.0036
45 1361 (Old S. No. Private Non Agriculture 0.466 (Hectare ) 0.466
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46 Sg;)(OId S. No. Private Agriculture 0.8104 (Hectare ) 0.8104
47 ﬁ?g)(Old S. No. Private Agriculture 1.1194 (Hectare ) 1.1194
48 }322)(01‘1 S-No. lprivate Agriculture 0.0009 (Hectare ) 0.0009
49 ﬁ?g)@ld S-No. lprivate Agriculture 0.2847 (Hectare ) 0.2847
50 ﬁ?g)@ld S-No- lprivate Non Agriculture||  0.3133 (Hectare ) 0.3133
51 ﬁ?‘l‘)@ld S. No. Private Agriculture 1.0265 (Hectare ) 1.0265
52 }???)(Old S. No. Private Agriculture 0.5866 (Hectare ) 0.5866
53 }??g)(Old 8. No. Private Agriculture 0.2075 (Hectare ) 0.2075
54 ﬁgg)(Old 8. No. Private Non Agriculture 0.5333 (Hectare ) 0.5333
1395 (Old S. No. . .
55 1127/B/1/1) Private Non Agriculture 0.4842 (Hectare ) 0.4842
56 }38(5))(01(1 S. No. Private Non Agriculture 1.1234 (Hectare ) 1.1234
57 }T?;)(Old 8. No. Private Non Agriculture 1.0262 (Hectare ) 1.0262
58 iggf)(Old S. No. Private Non Agriculture 0.3743 (Hectare ) 0.3743
59 iggg)(Old S. No. Private Non Agriculture 0.3932 (Hectare ) 0.3932
60 igég)(Old S. No. Private Agriculture 0.4452 (Hectare ) 0.4452
61 igé;)(()ld S. No. Private Non Agriculture 1.8503 (Hectare ) 1.8503
62 }‘1‘(1)(8))(01‘1 S-No. lprivate Agriculture 0.9828 (Hectare ) 0.9828
63 }gég)(Old S.No. Private Agriculture 0.3197 (Hectare ) 0.3197
1420/003 (Old S. No. . .
64 700 Paiki) Private Agriculture 0.21 (Hectare ) 0.21
2473 (Old S.No. . .
65 1149/B) Private Agriculture 0.0062 (Hectare ) 0.0062
|66 1935 (01d S. No. 1565)|[Private |Agriculture || 0.0242 (Hectare )| 0.0242|
l67 1936 (01d S. No. 1564)|[Private |Agriculture || 1.9676 (Hectare )| 1.9676|
l68 1955 (01d S. No. 1570)|[Private |Agriculture || 0.7576 (Hectare || 0.7576|
l69 11958 (O1d S. No. 1568)|[Private |Agriculture || 0.3072 (Hectare )| 0.3072
70 11959 (01d S. No. 1571)|[Private |Agriculture || 0.3128 (Hectare )| 0.3128]
71 960 (O1d S. No. 1572)||Private Agriculture 0.3427 (Hectare ) 0.3427
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72 961 (OId S. No. 1573)||Private Agriculture 0.3459 (Hectare ) 0.3459

73 1962 (O1d S. No. 1576)|[Private |Agriculture || 1.116 (Hectare )| 1.116]

(74 11963 (O1d S. No. 1577)|[Private |Agriculture || 0.32 (Hectare )| 0.32]

|75 ”964 (Old S. No. 1578)||Private “Agriculture “ 0.2 (Hectare )“ 0.2|

76 11965 (O1d S. No. 1579)|[Private |Agriculture || 0.0137 (Hectare )| 0.0137|

77 11968 (O1d S. No. 1587)|[Private |Agriculture || 0.1029 (Hectare )| 0.1029]

|Village: Bhavda |

178 11153 (O1d S No. 480) [[Private |INon Agriculture||  1.5243 (Hectare )| 15243

79 Il,;islfi)(om S No. 385 Private Non Agriculture 2.0618 (Hectare ) 2.0618

80 Il’ifl;,i)(OId S-No. 421 Private Non Agriculture 0.5009 (Hectare ) 0.5009
1230 (Old S.No. . .

81 486/Paiki) Private Non Agriculture 0.6346 (Hectare ) 0.6346
1231 (Old S.No. . .

82 487/Paiki) Private Agriculture 0.3817 (Hectare ) 0.3817

83 Iljiflfi)(Old S No. 487 Private Agriculture 0.0079 (Hectare ) 0.0079

84 12.37. (Old $.No. 486 Private Agriculture 0.2548 (Hectare ) 0.2548
Paiki)

85 12.38. (O1d $.No. 491 Private Agriculture 0.3382 (Hectare ) 0.3382
Paiki)

86 11239 (01d S.No. 493) [[Private |[Non Agriculture|| 03181 (Hectare )| 0.3181

87 1240. (O1d $.No. 492 Private Agriculture 1.1103 (Hectare ) 1.1103
Paiki)
1290 (Old S No. . .

88 537/A) Private Agriculture 0.0391 (Hectare ) 0.0391

89 12.91. (O1d 8. No. 492 Private Agriculture 0.5619 (Hectare ) 0.5619
Paiki)

90 12.93. (Old S.No. 419 Private Agriculture 0.1335 (Hectare ) 0.1335
Paiki)

91 12.95. (O1d 8. No. 402 Private Agriculture 0.7968 (Hectare ) 0.7968
Paiki)

o2 |[1296 (O1d S.No. 401) |[Private |[Village Forest || 0.8802 (Hectare )| 0.8802|

193 |[1297 (O1d § No. 538) |[Private |Agriculture || 0.2267 (Hectare )| 0.2267]

94 Il)ig{li)(OId S No. 399 Private Agriculture 0.0004 (Hectare ) 0.0004

95 1302 (Old 8.No. 399 |/, . oo Agriculture 0.1391 (Hectare ) 0.1391
Paiki)
1303/001, 1303/002

96 (Old S. No. 399 Private Agriculture 0.2414 (Hectare ) 0.2414
Paiki)

lo7 11304 (01d S.No. 400) |[Private lAgriculture || 1.2601 (Hectare )| 12601

08 Il)zioksi)(om SNo.403 |\ ate Agriculture 0.0047 (Hectare ) 0.0047

99 1306 (Old S. No0.397) |[Private Agriculture 0.726 (Hectare ) 0.726




[T &% 3(ii)]

HILT =T TSI AT

19

100 1307 (Old S.No. 398) |[Private Agriculture 0.2142 (Hectare ) 0.2142
101 111308 (O1d S. No. 396)|[Private |Agriculture || 0.1798 (Hectare )| 0.1798]
102 |[1309 (OId S No. 395) |[Private |Agriculture || 0.0033 (Hectare )| 0.0033)
103 |[1314 (Old S No. 392) |[Private |Agriculture || 0.0203 (Hectare )| 0.0203)
104 |[1315(Old S No. 394) |[Private |Agriculture || 0.2157 (Hectare )| 0.2157|
105 |[1316 (Old S.No. 393) |[Private |Agriculture || 0.9154 (Hectare )| 0.9154|
llos  |[1317 (Old S No. 377) |[Private |Agriculture || 0.0921 (Hectare )| 0.0921]
107 |[1318(Old S No. 376) |[Private |Agriculture || 0.1234 (Hectare )| 0.1234|
108 |[1331 (Old S No. 384) |[Private |INon Agriculture||  0.0121 (Hectare )| 0.0121|
109 |[1334 (Old S No. 386) |[Private |[Non Agriculture||  0.007 (Hectare )| 0.007|
lilo  |[1336 (01d S No. 362) |[Private |[Non Agriculture||  0.2788 (Hectare )| 0.2788]
i1 111337 (01d . No. 347)|[Private |Agriculture || 0.4712 (Hectare )| 0.4712)
112 |[1339(01d S No. 346) |[Private |Agriculture || 0.0141 (Hectare )| 0.0141]
113 |[1340 (O1d S No. 345) |[Private |Agriculture || 0.0078 (Hectare )| 0.0078]|
lit4  |[1352(01d S No. 337) |[Private |Agriculture || 0.2641 (Hectare )| 0.2641|
lits |[1353 (O1d S No. 336) |[Private |Agriculture || 04619 (Hectare )| 0.4619|
lite  |[1354 (01d S No. 316) |[Private |Agriculture || 0.178 (Hectare )| 0.178|
117 |[1356 (01d S No. 317) |[Private |Agriculture || 0.4438 (Hectare )| 0.4438]
lis  |[1357 (01d S. No. 316)|[Private |Agriculture || 0.1405 (Hectare )| 0.1405)
lilo |[1358 (0ld S No. 315) |[Private [Non Agriculture||  0.414 (Hectare )| 0.414]
120 |[1379 (O1d S No. 309) |[Private |Agriculture || 0.2456 (Hectare )| 0.2456|
121 111380 (O1d S No. 310) [[Private |[Non Agriculture||  0.2238 (Hectare )| 0.2238]
122 |[1381 (0ld S No. 311) |[Private |Agriculture || 0.8081 (Hectare )| 0.8081]
123 |[1382(0ld S No. 318) |[Private |[Non Agriculture||  0.5262 (Hectare )| 0.5262|
l124 /1384 (01d S No. 317) |[Private |Agriculture || 0.0552 (Hectare )| 0.0552|
125 |[1385(0ld S No. 318) |[Private |[Non Agriculture||  0.4764 (Hectare )| 0.4764|
126 ;33/6]3()0 1d S No. Private Agriculture 0.2275 (Hectare ) 0.2275
127 ;;?)ZA()O 1d S No. Private Non Agriculture 0.5009 (Hectare ) 0.5009
128 |[1388(01d S. No.111) |[Private |[Non Agriculture||  0.0505 (Hectare )| 0.0503)
120 |[1389 (Old S No. 310) |[Private |[Non Agriculture||  0.1755 (Hectare )| 0.1755)
130 |[1390 (O1d S No. 321) |[Private [Non Agriculture||  0.2467 (Hectare )| 0.2467|
131 111395 (01d S No. 319) [[Private [Non Agriculture||  1.3622 (Hectare )| 13622
132 ;319\]74 _"3 ;;)9 720ld i ate Non Agriculture||  0.0261 (Hectare ) 0.0261
133 |[1398 (01d . No.316) |[Private lAgriculture || 0.5906 (Hectare )| 0.5906|
134 |[1399 (01d S No. 336) |[Private lAgriculture || 0.2628 (Hectare )| 0.2628]
135 |[1400 (01d S. No. 335)|[Private |INon Agriculture||  0.7183 (Hectare )| 0.7183)
136 111401 (O1d S. No.337) |[Private |Agriculture || 0.0875 (Hectare )|| 0.0875|
137 1402 (Old S No. 349) |[Private Agriculture 0.1951 (Hectare ) 0.1951
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138 1403 (Old S No. 348) |[Private Agriculture 0.1994 (Hectare ) 0.1994
139 |[1404 (O1d S No. 362) |[Private |Agriculture || 0.1524 (Hectare )| 0.1524|
140 |[1405 (OId S No. 386) |[Private |INon Agriculture||  0.1008 (Hectare )| 0.1008|
141 11406 (O1d S No. 385) [[Private |Agriculture || 0.0431 (Hectare )| 0.0431|
142 |[1408 (OId S.No. 388) |[Private |Agriculture || 1.0251 (Hectare )| 1.0251|
143 |[1409 (OId S.No. 387) |[Private |Agriculture || 0.2496 (Hectare )| 0.2496|
l1a4  |[1412 (Old S.No. 359) |[Private |Agriculture || 0.4827 (Hectare )| 0.4827|
l14s |[1413 (O1d S. No. 360)|[Private |Agriculture || 0.2203 (Hectare )| 0.2203)
lias  |[1414 (O1d S. No. 361)|[Private |Agriculture || 0.1997 (Hectare )| 0.1997|
147 |[1415 (O1d S. No. 355)|[Private |Agriculture || 0.6677 (Hectare )| 0.6677|
lis  |[1416 (O1d S. No. 351)|[Private |Agriculture || 0.3459 (Hectare )| 0.3459)|
l149  |[1417 (O1d S No. 350) |[Private |Agriculture || 0.0778 (Hectare )| 0.0778|
150 |[1425 (01d S No. 391) |[Private |Agriculture || 0.0857 (Hectare )| 0.0857|
151 11426 (O1d S No. 392) [[Private |Agriculture || 0.0009 (Hectare )| 0.0009)
152 ;?;‘21) (Old S. No. Private Agriculture 0.6258 (Hectare ) 0.6258
153 ‘1‘?;91(()0 1d S.No. Private Agriculture 0.3295 (Hectare ) 0.3295
lis4  |[328 (01d S. No. 964) |[Private |Agriculture || 0.0954 (Hectare )| 0.0954|
155|329 (01d S. N0.970) |[Private |Agriculture || 0.2266 (Hectare )| 0.2266)|
liss |30 (01d S. No. 971) |[Private |Agriculture || 02631 (Hectare )| 0.2631]
157 |31 (01dS. No. 969) |[Private [Agriculture || 0.0713 (Hectare )| 0.0713)
158 |34 (01dS. No.972) |[Private |[Non Agriculture||  0.9148 (Hectare )| 0.9148]
159 |335(01d 5. N0.997) |[Private [Agriculture || 0.5962 (Hectare )| 0.5962
li60 |36 (01d S. No. 998) |[Private |Agriculture || 0.0158 (Hectare )| 0.0158]
161 1341 (O1d S No. 994) [Private |Agriculture || 0.0878 (Hectare )| 0.0878
ll62  |[343 (01d 5. N0.994) |[Private |Agriculture || 0.2082 (Hectare )| 0.2082)
163|344 (01d 5. N0.996) |[Private [Agriculture || 0.3552 (Hectare )| 0.3552
lie4  |[345(01d S No.995) |[Private |Agriculture || 0.5614 (Hectare )| 0.5614|
lies  |[346 (01d S. No. 979) |[Private [Agriculture || 0.0133 (Hectare )| 0.0133)
liss  |[347 (01d S No. 980) |[Private |Agriculture || 0.2096 (Hectare )| 0.2096
lie7  |[348 (01d S. No. 981) |[Private [Agriculture || 0.0149 (Hectare )| 0.0149)|
lies  |[352(01d S No.989) |[Private [Agriculture || 0.121 (Hectare )| 0.121|
169|353 (01d S No.990) |[Private [Agriculture || 0.5371 (Hectare )| 0.5371
170|354 (01d SNo.991) |[Private |Agriculture || 0.8906 (Hectare )| 0.8906|
171 1355 (O1d S No. 992) [Private |Agriculture || 0.4366 (Hectare )| 0.4366|
172|356 (01d S:No. 980) |[Private |Agriculture || 0.0886 (Hectare )| 0.0886
173 11357 (O1d S No. 993) [[Private |Agriculture || 0.386 (Hectare )| 0.386|
174|359 (01d S. No. 1007)|[Private |Agriculture || 0.0039 (Hectare )| 0.0039)]
175 360 (Old S. No. 1009)||Private Agriculture 0.0952 (Hectare ) 0.0952
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176 365 (Old S No. 1010) ||Private Agriculture 0.5362 (Hectare ) 0.5362
177|366 (01d S No. 1011) |[Private |Agriculture || 0.6442 (Hectare )| 0.6442)
178|367 (01d S No. 1012) |[Private |Agriculture || 0.742 (Hectare )| 0.742|
179 ?;g 5(/?31)(1 S. No. Private Agriculture 0.1217 (Hectare ) 0.1217
180 |[583 (01dS. No.32) |[Private |Agriculture || 0.0066 (Hectare )| 0.0066|
l181 11606 (O1d S. No. 31/1) |[Private |Agriculture || 1.0303 (Hectare )| 10303
182|607 (O1d S. No. 30) |[Private |Agriculture || 0.6575 (Hectare )| 0.6575)|
183 |l608 (O1d S. No. 38) |[Private |Agriculture || 0.3708 (Hectare )| 0.3708|
lis4  |l609 (O1d SNo.39) |[Private |Agriculture || 0.0494 (Hectare )| 0.0494|
185 |l612(01d S. No. 40) |[Private |Agriculture || 0.0869 (Hectare )| 0.0869)
liss  |l620 (01d S. No. 35) |[Private |Agriculture || 0.1587 (Hectare )| 0.1587|
187 |l622(01dS. No.37) |[Private |[Non Agriculture|| 03703 (Hectare )| 0.3703)
188|623 (01dSNo.34) |[Private |Agriculture || 0.1391 (Hectare )| 0.1391]
189 |l624 (01dSNo.33) |[Private |Agriculture || 0.5892 (Hectare )| 0.5892)
190 |l625 (01d S. No.1390) |[Private |Agriculture || 0.0717 (Hectare )| 0.0717|
191 1626 (O1d S. No. 1388)|[Private |Agriculture || 0.1147 (Hectare )| 0.1147|
192 |l691 (01dSNo.57) |[Private |Agriculture || 0.0027 (Hectare )| 0.0027|
193 |l692(01d S No.58) |[Private |Agriculture || 0.0001 (Hectare )| 0.0001]
194  |l693 (01d S.No.59) |[Private |Agriculture || 03933 (Hectare )| 0.3933)
195 |l694 (01dS. No. 69) |[Private |Agriculture || 0.5612 (Hectare )| 0.5612)
196 17);171(3) 1d S No. 111 Private Agriculture 0.0513 (Hectare ) 0.0513
197 17);3(5)0 1dS No. 111 Private Non Agriculture 0.3618 (Hectare ) 0.3618
198 |[731(01dSNo.71) |[Private [Agriculture || 0.0003 (Hectare )| 0.0003)
199 |[732(01dSNo.72) |[Private [Agriculture || 0.1231 (Hectare )| 0.1231
200 |[735(01d S No. 117) |[Private [Agriculture || 0.014 (Hectare )| 0.014]
01 1736 (O1d S No. 114) [[Private [Agriculture || 0.0087 (Hectare )| 0.0087|
202 |[737(01d S No. 113) |[Private |Agriculture || 0.1849 (Hectare )| 0.1849)
203 1738 (O1d S No. 112) |[Private |Agriculture || 0.1009 (Hectare )|| 0.1009)|
204 Ty N private Agriculture 02731 (Hectare ) 02731
05 |[740 (01d S No. 122) |[Private lAgriculture || 0.3185 (Hectare )| 0.3185]
Ros  |[741 (0l SNo. 121) |[Private lAgriculture || 0.3183 (Hectare )| 0.3183)
207|751 (01dSNo. 127) |[Private lAgriculture || 0.1986 (Hectare )| 0.1986|
Ros  |[752(01d S No. 120) |[Private lAgriculture || 0.5128 (Hectare )| 0.5128]
09 |73 (0ldSNo. 118) |[Private lAgriculture || 0.1638 (Hectare )| 0.1638
210|754 01d S No. 119) |[Private lAgriculture || 0.3127 (Hectare )| 0.3127]
11 11755 (01d S No. 131) |[Private |Agriculture || 0.4118 (Hectare || 0.4118|
212 756 (Old S No. 65) ||Private Agriculture 0.0698 (Hectare ) 0.0698
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213 757 (Old S No. 66) ||Private Agriculture 0.2468 (Hectare ) 0.2468
214|758 (01dSNo. 68) |[Private |Agriculture || 0.0726 (Hectare )| 0.0726|
215|759 (01d S No. 67) |[Private |Agriculture || 0.0693 (Hectare )| 0.0693)
216|760 (O1d S No. 64) |[Private |Agriculture || 0.2154 (Hectare )| 0.2154|
217|761 (01d S. No. 63) |[Private |Agriculture || 0.2181 (Hectare )| 0.2181]
218|762 (01d S.No. 60) |[Private |Agriculture || 0.041 (Hectare )| 0.041|
219 |l764 (0ld SNo.62) |[Private |Agriculture || 0.0107 (Hectare )| 0.0107|
220 |[770 (01d S No. 132) |[Private |Agriculture || 0.0111 (Hectare )| 0.0111]
221 1771 (O1d S No. 130) |[Private |Agriculture || 0.2023 (Hectare )| 0.2023)
222|772 (01d 8. No. 128) |[Private |Agriculture || 0.1799 (Hectare )| 0.1799)

|Village: Undrel

223 58/717) (Old S No. Private Non Agriculture 0.4737 (Hectare ) 0.4737
224 585326) (Old S No. Private Non Agriculture 0.3698 (Hectare ) 0.3698
225 Zggp(glls/zs)No' Private Non Agriculture 0.4878 (Hectare ) 0.4878
[Village: HARNIYAV

226 |[222(01d S No. 866) |[Private |Agriculture || 0.0378 (Hectare )| 0.0378|
227|228 (01d S No. 869) |[Private [Agriculture || 0.0362 (Hectare )| 0.0362|
228|244 (01d S No. 834) |[Private [Agriculture || 0.0021 (Hectare )| 0.0021]
229 |[245(01d S No. 861) |[Private |Agriculture || 0.0848 (Hectare )| 0.0848)
230|246 (01d S No. 837) |[Private [Agriculture || 0.0499 (Hectare )| 0.0499)
231 1247 (O1d S No. 836) |[Private |Agriculture || 0.0098 (Hectare )| 0.0098]
| Total| 86.4584]

[F. No. NHAI/PIU-Palanpur/2021/Tharad-Ahmedabad/3(a)/3A]

SHAIKH AMINKHAN, Director
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